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PAPERS EAID ON THE TABLE

Anh^a* IUepost or Dsua Urban art 
<*9*«Mn«ttow, H&bw Deun mh 1974-75

*HE KUHfeTEE DF WORKS AND 
HOUSma AND PARLIAMENTARY 
A M tR S  (SHR1 K. RAGHU RAM- 
AIAH); I beg to lay on the Table a 
copy of the Annual Report (Hindi and 
English versions) of the Delhi Urban 
Art Commission, New Delhi* tor the 
year 1974-75, under section 19 of the 
Delhi Urban Art Commission Act, 
1974 [Placed in Library, See No.
LT-102B3/W].

R eview s and  A n n u a l  R hports of 
iNttO-BtfflMA PETROLEUM CO. LTD., 
C alcutta for 1974, In dian  O il  Cor­
poration  L td , B o m b a y  for 1974-75, 
H industan  P etroleum  Corporation 
L td., B o m b a y  foh 1974, Cochin R e­

fineries  L t d , for 1-9-73 to 31-874, 
Engineering India L td , Ne w  D elhi 
for  1974-75 and  L ubrizol India L td., 

B o m b a y  for 1974-75.

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM (SHRI 
ZlAUR RAHMAN ANSARI): I beg 
to lay on the Table a copy each of the 
following papers (Hindi and English 
versions') undeT sub-section (1) of 
section 619A of the Companies Act, 
1966:—

(a) (a) Review by the Govern­
ment on the working of the 
Indo-Burma Petroleum Com­
pany Limited. Calcutta, for 
the year ended 31st Decem­
ber, 1974.

Cb) Annual Report of the Indo- 
Burma Petroleum Company 
Limited, Calcutta, for the 
year ended 31st December,
1974 along with the Audited 
Accounts and the comments 
of the Comptroller and Audi­
tor Genera] thereon. [Placed

in '  Libra*#* £ w  Vat #flP- 
10284/m

(ii) (a> Review by 1km
turn  oft wcaJdaf o f tfe# 
Indian Oti GŜ tTKMSttta Limit­
ed, Bombay, t o  fte  year 
im >7».

(to) Annual Report of the Indian
Oil Corporation JUmited, 
Bombay, for the year 1974* 
7$ along with the Audited 
Accounts md the eommentg 
tit the Comptroller and Audi­
tor Ge&efal thereon. [Placed 
in Library. See No. LT- 
10265/76],

(iii) (a )  Review by the Govern­
ment on the working of the 
Hindustan Petroleum Corpo­
ration Limited, Bombay, for 
the year ended 9141 Decem­
ber, 1974.

(b) Annual Report of the Hindu* 
stan Petroleum Corporation 
Limited, Bombay, far the Stat 
ended 31st December, 1974 
along with the Audited Ac­
counts arid the comments el 
the Comptroller md Auditor 
General thereon. [Placed $nt 
Library. See No. LT-10206/ 
76].

( iv ) (a )  Review b y  the Ctavogfe. 
ment on the working of the 
Cochin Refineries Limited, 
for the period 1st September; 
1973 to 31st August, 1974.

(b) Annual Report of the Cochin 
Refineries Limited, for the 
period 1st September, 1978 to 
31st August, 1974 along with 
the Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon. 
[Placed in Library, See No. 
LT-10267/76}.

(v) (a) Review by tfee Govern­
ment on the working of the 
Engineer# toffia L&ntted, New 
Belhi, for the y«fcr 1974-78.


